
OFFICE OF THE PRINCIPALg1;)ISTRICT & SESSIONS noon
SOUTH DISTRICT, SAKET COURTS COMPLEX, NE ‘gésnrdi ,1-f

In view of the administrative exigency, the following transfer and posting is hereby "- _
immediate effect till further orders:- if -. ,____m .___a_ H

 \*
wt‘r "53 I-

S.No. , Name of the Official From To

1 Nayak

1 l Ms.Arati Nayak Desg.: Peon Desg.: Peon
D/o Sh. Parameshwar Role : Peon “Role : Orderly

i (EC: 92274910) Administration Branch, Radha Kulshreshtha, .IMFC~
Posting: Office Pool, Posting: In the court of Ms.

"South District , _ 01 (Ni Act), South District

Nayak

2 Sh. Kuldeep Rana Desg.: Peon Desg.: Peon
S/o Sh. Parameshwar Role: Orderly Role : Peon

(EC: 53426042) Radha Kulsliréshtha, JMFC-‘ Administration Branch,i
Posting: In the court of Ms. Posting: Office Pool,

01 (NI Act), South District 1 South _ WW

l\'ote:- Non-compliance of transfer order or immediately proceeding on leave shall be considered deliberate insuburdinatlnn and
disciplinary action shall lie taken against the erring official.

\/if//\.\w
0/"(ounvmonn PAL SINGH) - ‘A

Principal District 8: Sessions X
South District, Saket Courts, New. ‘VIZ

No. Admn.IIl/P&TlSoutl1/Saketl2026I 326q “ 3281‘ Dated, New Delhi the Q l3"l ‘Q '€

foQQg3Lf_0rwar_detl_ _ r_infnrmati_on and necessary action toi

1. The Ld. Principal District 8: Sessions Judge (HQs},Tis Hazari, Delhi.

ChLr1;D~L»-iiu

. The Officer In-Charge concerned.
. The Ld. Presiding Officer concerned.

Personal Secretary to Ld. Principal District 8: Sessions Judge, South District.
. The Drawing and Disbursing Officer, South District].
. The Administrative Officer (Judicial), Administratiqn§Branch, (HQs), Tis Hazari, Delhi.

-74' Website Committee, I-IQs, Tis I-Iazari, Delhi. D '
8. The PRO, South District
9. Dealing Official, LAYERS Seat, Tis I-Iazari Courts, Delhi
10. Dealing Official, R&I Branch, South District for uplofading on LAYERS.
ll. Official concerned.
12. Guard File.

Officer Incharge, dmn.Branch,
South District, Sake! Courts, New Delhi

_ r 7

-r
\"
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